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of India, dated the
January, 1970,

(xv) The Indian Forest Service
(Fization of Cadre Strength)
Amendment Regulations, 1970,
published in Notification No.
G.S.R. 80 in Gazette of India
dated the 17th January, 1970.

(xvi) The Twenty-third Amendment
of 1969 to the Indian Ad-
ministrative (Pay) Rules, 1954,
published in Notification No.
GSR. 135 in Gazette of
India dated the 24th January,
1970.

(xvii) The First Amendment of 1970
to the Indian Aministrative
Service (Pay) Rules, 1954,
published in Notification No.
G.S.R. 163 in Gazette of India
dated the 31st January, 1970.
[Praced in Library. Se- No.
LT-2629/70].

(b) A copy of the Citizenship (Second
Amendment) Rules, 1969 (Hindi
and English versions) published in
Motification No. GS.R. 2795 in
Gazette of India dated the 27th
December, 1969, under sub-rection
(4) of the section 18 of the Citizen-
ship Act, 1955t. [Placed in Library.
See No. LT-2630/70].

17th

Anoual Accounts of Madras Port Trust

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS, AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
IQBAL SINGH): 1 bed to lay on the
Table a copy of the Anoual Accounts of the
Madras Port Trust for the year 1967.68 and
Audis Report thereon. [Piaced in Library.
See No. LT-2631/70).

@t faeex wr (wged) : weag
wgizg, A AT A wEw O I &
fdr gzt 9T aifes &ar Er ¢ ot 3@
1967-68 & @i & fa¥r @ 1 7g 1970
giw & W2 &l ar wa fgara fear
wrr 1970-71 % fa¥ | § s wmgar
g fs 1967-68 w1 e @7 ma ¥ ax
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3gf wif 7 qar |IwiT ¥ o 7T fkar
g fF ag wg®ar a1 s "ewd T WL
¥ a7 ? afz adl, @Y qar @D wgeg
ag wianEa 3 & wrgear gaer ¥ A8t
ZHl AT Fre @ A ¥ aig wwdr @
SFIFLH G @ gy ?

st swaw fag: ogi as @ a@
&1 ey ¢, ¥ #g a5 § 5 gn «)fow
sxw@E f& ¥a &g T7 AN
forge svr E & fde arr ) 9w
wifgz foqid midt & asit g 1 &% §,
afeq gn wifaw &30 fs ag acdr @
'\

ESTIMATES COMMITTEE
Hundred and Fifth Report

SHRI THIRUMALA RAO (Kakinada) :
I beg to present the Hundred-fifth Report of
the Estimates Committee regarding action
taken by Government on the rccommen-
dations contained in their Fifty-first Report
on the erstwhile Ministry of Petroleum and
Chemicals — Qil India Limited.

12.20 hrs.
PUBLIC ACCOUNTS COMMITTEE
Elgbty-elghth and Ninetieth Report

SHR1 ATAL BIHARI VAJPAYEE
(Balrampur) : 1 beg to present the following
Reports of the Public Accounts Com-
mittee :

(1) Eighty-eighth Report on action
tuken by Government on the re-
commendations contained in their
Forty-first Report on para 41 of
Audit Report (Civil), 1568 relating
to the Ministry of Home Affairs
regarding avoidable expenditure,
Nipetieth Report on action faken
by Government on the recommen-
dations conotained in their Fifty-
fifth Report on Finance Accounts
of Central Government 1966-67—

2
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[Shri Atal Bihari Vajpayee]

Chapters I and II of Audit Report
(Civil), 196%.

COMMITTEE ON PUBLIC
UNDERTAKINGS

Fifty-seventh and Fifty-cigth Report

SHRI BAL RAJ MADHOK (South
Delhi) : I beg to present the following
Reports of the Committee on Public Under-
takings :

(1) Fifty-seventh Report on action
taken by Government on the recom-
mendations contained in their Forty-
third Report on Sindri Unit of
Fertilizer Corporation of India
Limited. [Paras in Section II of
Audit Report (Commercial), 1968].
Filty-eighth Report on action taken
by Government on the recommen-
dations contained in their Twenty-
fifth Report on Praga Tools Limited
[Paras in Section IV of Audit
Report (Commercial), 1968.]

2

PATENTS BILL

(i) Report of Joiot Committee

SHRI R. BARUA (Jorhat): I beg to
present the Report of the Joint Committee
~n the Bill 1o amend and consolidate the law
relating (o patents.

(ii) Evidence

SHRI R. BARUA : 1 beg to lay on the
Table a copy of the evidence given before
the Joint Committee on the Bill to amend
and consolidate the law relating to patents,

(ili) Study Notes

SHRI R. BARUA : 1 beg to lay on :he
Table a copy ¢f the Study Notss on the
visits undertaken by the Study Groups of the
Jont Commitiee on the Bill to amend and
consolidate the law relating to patents.

FEBRUARY 27, 1970
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12.21 brs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH):
With your permission, Sir, I rise to announce
that Government Busipess in this House
during the week commencing 2nd March,
1970, will consist of :

(1) Further discussion on the Presi-
dent’s Address.

General discussion on the Railway
Budget for 1970-71.

Discussion on the Resolution seek-
ing disapproval of the Banking Com-
panies (Acquisition and Transfer
of Undertakings) Ordinance, 1970
by Shri Beni Shanker Sharma and
others and considzration and pass-
ing of the Banking Companies
(Acquisition and Transfer Under-
takings) Bill, 1970.

@

(3

SHRI MANUBHAI PATEL (Dabhoi) :
During the last session and previous to that
also, Government had agreed to bring the
Tekchand Commission Report before the
House for consideration. They are not bring-
ing it at all. At least during this session,
this being a longer session, they can accom-
modate and bring that report for dis-
cussion,

SHRI BAL RAJ MADHOK (South
Delhi) : We have been asking the Govern-
ment for the last two sessions that the
Report of the Committee of Defections
should be discussed in the House. Perhaps
because the Government thinks that defec-
tions are in its favour, it need not bring this
report before the House. 1 would again
submit that this report, which is a un-
animous report, must be discussed in Parlia-
ment 80 that some action ecould be taken on
it ; otherwise, they are going to finish demo-
cracy itself.

o fowww W (AgEAY) @ wegafa
¥ afwmew § sg1 aar } fs fadnfaw
% g $@ % feg guec qw fakge



